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Central public sector undertaking are uDder 
vasious stages of audit and fitialisation and 
tberefore tbe details for 1984-85 asked for 
ate Dot available. HO\Vever as per the 
flash results based on quick estimates recei
ved from the Undertakings, there has been 
a 289.19% increase in their overall net 
profits in 1984-85 as compared to 1983-84. 

Plaates or salary aDd" aUowaaoea ' , for 
1984-8S ate dot· ),et . available. 

The details of ca,acity .. utiliaati_ per. 
centaae in certain major sector. for tlie' 
above two year. ar .. ; JivoD .in ·the 'Itatoaloat 
below. 

Figure. for· 1984·85 ar~ provitioP,al • 
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Progress in .implementation of IRDP 
programme 

3762. SHRI S. KRISHNA KUMAR: 
Will the Minister of FINANCE be pleased 
to state: 

(a) the overall progress in the impl~

mentation of credit based anti-poverty pro
gramme of IRDP; and 

(b) the measures being taken by 
GovernILent to accelerate the implementa. 
tion of IRDP.Programme through bank 
finance ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJ,ARY) : (a) and ·(b) 
The ov~rall progrebs made under 11.01» 
·4UtiBS: the. Sixth Plan 'periOd is ft· umler : 

Capacity utilisation. in ~rcentage 

1984-85 1983-84 

(2) (3) 

66 63 

73 '66' 

109 102 

87 61 

68 72 

47 70' 

86 74 

78 78 

62 .56 

51 44 

1980.85 (Sixth PlaD periOd) 

1. No. of beRefici'aries 
(target) 

2. No. of beneficiaries 
actua I 'y covered 

15 .illion 

16.42 ,million 

3. Term credit . Rs. ··3080.41 
disbursed (Rs. in crores) 

It wiU be seen hom tbe above data 
that tbe target for assistaDOe uader HtDP 
have been achieved. 

. 
Government of Judia ·intends ,to CO,D

tinue IRD progFammc duriq the .. Se.veDt h 
Plan by making suitable modificathlDS 
based 00 :the Jeuoa. IearDt duri,. tbe 
implementation of Itbe PfoatalDlDC. . TbQae 
·bencficiariea.':who,nceiWd ".fteucial , ..... -
taD~C 4Qriol tbe Sixth PlaD, bu1>~_ 



sitA"'A~A ~,'1907 (SAKA) 

Dot cross tbe poverty Hoe due. to reaSODS 
beyond their control will be considered 
fCJr ·.qppkOltot4ry .. as.si.,tanc.e. 
. Mea ..... ·t.,ap : bta. "De1' In Dba_ad 

coal belt 

3763. BASUDEB' ACHARIA : Will 
the Minister of FINANCE be pleased to 
atate : 

(a)' whether any special meas.ures have 
been taken to tap black money and tax 

., unassessed income with particular reference 
to Dhanbad Mat ia and black money mar
ket of ' coal bolt; 

(b) if so, tbe details thereof; 

(c) if Dot. the re.sODS thereof; 

(d) whether he is aware that such 
Marie is ,unning a huge business 00 the 
coal slurry of Sadamdih on the bed of 
Damodar without paying any tax; and 

(e) if eo, the, steps taken thereon? 

THB MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI'JANA
RDHANA· POOJARY) ; (8)' to (c) A1I 
pouible steps, including .administra tive, 
lcaisJative and instHuhonaJi' are beiDi 
taun to tap tHack, money ~aDd . tax un8sses
led income wherever found necessary. 
Searches were recently conducted by the 
Income-tax Department in Dhanbad and 
Jh~ria. Unaccounted assets valued at Rs. 
34.84 lakhs were seized. 

Voluat., retirement"scheme for "female 
workers in B.C.C.L. 

3764 .. S_llRI BASUDEB ACHAlUA : 
Will tbe Minister of SJEEL, MINES,AND 
COAt, be pleased to sta te : 

<a> whether a new voluntary retirement 
aqheac~ be .. 'Ilar"d for the' female 
.. ktf~.iD.; BbMat,· ,<;okw. Coal Ltd-• .in 
,198$.,. 

(C) t.'number ofi'emale .~orters who 
opted'\. for> =the 'scheme tilt 1st July, 1985 
.-iflr· It.-wise -breat;u~.; 

(d) whether it is a fact that in this 
scheme a female employee while retiring 
can giV~ only a male substitute and not 

. a female; and 

(e) if SO, the reason therefor? 

THE MINISTER OF STEEL, MINES 
AND COAL (SHRl VASANT SATHE) : 
(a) Yes, Sir w.e f.- 19.3.85 It is valid till 
20.8.85. 

(b) Under this scheme, any permanent 
female employee of 56 years of age or below. 
employed either in piece-rated or time
rated jobs, may opt for voluntary retire
ment in favour of her husband or son or 
son-in-la w. The age limit for the nominee 
for employment is 35 years in the case of 
husband and 30 years in the case of son-in
Jaw. A genuine nominee may be offered 
employment in piece-rated or in time-rated 
category, accordi og to the needs, depend
ing upon his suitability. 

(C) 68 workers opted under the scheme 
till 1.7.85. The area-wise break .up is 
given below :-

Barora 

Bhagaband 

Bhowra 

(d) Yes, Sir, 

3 

34 

31 

(e) B.C.C.L. had inherited, at the time 
of na tionalisation, a large female work
force. The scope of employment of women 
in mines ·iCi restricted by Sec. 46 (1) of the 
Mines Act. 1952, which provides that 00 

woman shall be employed in any mine 
above ground except between 6 AM aod 
7 PM and in any part of a mine whicf;l 
is underground. This restricts the scope 
of empleyment of women in the mine. 

R~oratioD of tax free limit for gifts 

3765. DR. G. VIJAYA RAMA RAO : . 
Will tbe Minister of FINANCE be pleased 
to state: 

(a) whether tax (ree limit for gilts i • 
tQ bo'restored to oriainal level; and 




